In the Court of Sh. Kartar Chand, Marriage Officer-cum-Sub-Divisional Magistrate,
Shahpur, Distt. Kangra (H.P.)

1. Shri Sunny Kumar s/o Ashok Kumar, VPO Manoh, Tehsil Shahpur, Distt. Kangra
(H.P.).

2. Smt. Abhilasha Devi d/o Surat singh, VPO Rirkmar, Tehsil Shahpur, Distt. Kangra
(H.P.). .. Applicants.

Versus

1. General Public.
2. Local Registrar, Gram Panchyat Borusarna. . .Respondents.

Subject.—Application for the Marriage Registration u/s 16 of Special Marriage Act, 1954.

Applicants Shri Sunny Kumar s/o Ashok Kumar, VPO Manoh, Tehsil Shahpur, Distt.
Kangra (H.P.) and Smt. Abhilasha Devi d/o Surat Singh, VPO Rirkmar, Tehsil Shahpur, Distt.
Kangra (H.P.) has filed an application u/s 16 of Special Marriage Act, 1954 alongwith declaration
in which they have stated that they have solemnized their marriage on 04-06-2025 as per Hindu
rites & customs.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file the ojection personally or in
writing before this court on or before 17-10-2025. After that no objection will be entertained and
marriage will be registered accordingly.

Seal. Sd/-
(KARTAR CHAND),

Marriage Officer-cum-Sub-Divisional Magistrate,

Shahpur, Distt. Kangra (H.P.).

In the Court of Sub-Divisional Magistrate, Dheera exercising the Powers of
Marriage Officer, Dheera, Distt. Kangra (H.P.)

In Ref. :
Munish Kumar and Kumari Shabnm
Versus
General Public
Application under section 16 of the Special Marriage Act, 1954 for the Registration of Marriage.
An application under section 16 of the Special Marriage Act, 1954 has been received by
undersigned from Munish Kumar s/o Sh. Chaman Lal, r/o Village Baloti, P.O. Dheera, Tehsil

Dheera, Distt. Kangra (H.P.) and Kumari Shabnam d/o Swarn Singh, r/o VPO Spail, Tehsil Nagrota
Suriyan, Distt. Kangra (H.P.). If there is any objection on this marriage, the objection in person or



through counsel be submitted to this office on or before 11-11-2025 otherwise the marriage will be
registered.

Seal. Sd/-
Marriage Officer-cum- SDM, Dheera,
Sub-Division Dheera, District Kangra (H.P.).
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